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CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH 

CAT /J /13 

O.ANO. 13/92 

DATE OF DECISION 18.9.98 

Mr. Gopaichand Parikar 	 Petitioner 

Mr. R.S.Din1-ar 	 Advocate for the Petitioner [s] 
Versus 

Mr. Unin of India & Ors 	 Respondent 

Mr, 	H.M.Bhagat. 	 Advocate for the Respondent [s 

CORAM 

The Hon'ble Mr. P.C.Kannan 	 Member(j) 

The Hon'bte Mr. 

JUDGMENT 

Whether Reporters of Local papers may be allowedi to see the Judgment 

To be referred to the Reporter or not ! 	
( 

f\ft 
Whether their Lerdships wish to see the fair copy of the Judgment ? 

4, Whether it needs to be circulated to other Benches of the Tribunal ! 



/ :2: 

Gopa3ch 	par ihar 

Pisstt• Enforce1en1t 0fficer4 
off ice Of Dy.D1rEt0nt 

30ay zone-lit 
Enforcement Directorate (FERP) 
I st floor, janmabh0o charIber, 

Waichand Hiranc' Maricet, 

Bottbay 0  40001* 
hPP1 icant 

( xdvoca'ce : Mr.R.S.Dt 

( 

VERSUS 

10 union of India, 
Notice to be served 

rOUgh 

secretarY, Deppt. of Revenue, 
MinistrY of FinanCEs 
North BlOCk, ew Delhi. 

2) 

 
Director* EnforCet Directorate, 
(PERA). 6th floOr, LOk Nayal( 
Bhavafl, yhan Market, 
New Delhi -3 

Dy, Director (vig), 
EnfOrCet 0reCt0te'' 
6th floor, Lok Nayak Bhavarl, 
Yhafl Market, New Delhi 3 
ASStt. Director, 
EnfOrCemt Directorate, 

tadiU1T Fouse, 
ravrangpura,  
pbinedabad. 

(Advocate : 	MrH .M .]311-lagat) 0 00 
Respondents 
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0 R A L 	ORDEfl 	 D.TE: 18 • 9.98 

OJ13/92 

Per : Hon'ble Shri P.C.Yannan : 	Member(j) 

Shri Djnkar counsel for the applicant seeks leave to 
with draw the O.A. as not pressed. Leave granted. O.A. stands 
disposed of as not pressed. No costs. 

C P.C.Kannan ) 
Mernber(j) 

nkk 



Application No. 

Transfer application No, 

*4 

CENTRAL ADMINISTRATIVE 'IltIBUNAL, DELHI 

of 19 

Old Writ Pet.......No... ........... .............. 

CERTIFICATE 

Certifiei that no further action is required to be taken anu the case is fit for consignment to the Record 
Room (Decided). 

Dated: i_' 

Countersigned: 	 J 

Sign 	-rf1he 
Denting Asistat. 

Section Officer/Cour Office1. 
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